
GOVERNMENT OF MEGHALA YA 
LA W (B) DEPARTMENT 

NOTIFICATLON 

Dated Shillong, the 13 th February, 2024 

NO. LJ (B) 17/2019/157 - In exercise of the powers conferred by sub-section (1) of Section 

20 of the Code of Criminal Procedure, 1973 the Governor of Meghalaya hereby appoints with 

immediate effect the following Non-MCS Officers as Executive Magistrates and further 

under sub-section (2) thereof, as SectorlZonal Magistrates in connection with the forthcoming 

General Election to the Lok Sabha - 2024 for a period up to the end of the Election process. 

SL. Names of Officel's and Designation Jurisdiction of the To be placed 
NO. confennenl of the District/Sub-Division 

power of Executive 
Magistrate 

with 

Shri W. Nongsiej, East Khasi Hills, Deputy Commissioner, East 

l. 
Sr. Assistant Soil & Water 
Conservation Officer, Sh i liang 
Territorial Division. 
Shri Milton Diengdoh, 

') 
~ . Assistant Engineer, PWD (Roads), 

Mawsynram Division Mawsynram. 
Shri Inachiki Tariang, 

3. 
AEE PWD (Roads), TB Bridge Design 
Branch. 010 CE PWD (Roads), 
Sh i lIong. 

Sh illong Khasi Hills. 

-do- -do-

-£10- -do-

'11,1.----- 'll' -~ 
(M.l\IJ. Scifz'gma) 

Joint Secretary to the eJovt. of Meghalaya, 
Law (8) Department. 

Memo NO. LJ (8) 17/201911 57-A, Dated Shiiiong, the 13 th February. 2024 
Copy to :-

l. Director of Printing & Stationery, Meghalaya, ShilJong for publication of the above 
Notification in the Extra-Ordinary Gazette of the Govt. of Meghalaya. 

2. Election Deptt. with reference to letter No. EL.5/20 181232. Dt. 6.2.2024. 
3. The Deputy Commissioner (Election), East Khasi Hills, Shillong with reference to letter 

No. SHEL.V/MP/46/2023/2, dt. 1.2.2024. 
~ . ~nne1 A.R (A) Department. 
~uata Entry Operator, Law (A) Deptt. for uploading in the Meghalaya web site. 

6. Director of Information and Public Relation, Meghalaya, Shillong 

I~J' 0ffi~ :'C .. 

J
. s JI~ 

0111t ecretary 10 the Govt. of Meghalaya 
Lm'v' ( B) ])q ,u"tment 


